
1129 Written Answers [ 29 APR. 1964 ] to Questions 1130 

 

t[THE MINISTER OF FINANCE (SHRI T. T. 
KRISHNAMACHARI): (a) and (b) As regards 
currency and Dank notes, Government's policy is 
to give value renderings in English and all the 
languages mentioned in Eighth Schedule to the 
Constitution of India. No proposal to change this 
policy  is   under  consideration. 

The question of printing debentures and 
hundies in Hindi does not arise, as Government 
as such does not issue any debentures or hundies. 

As regards Government securities, these 
constitute contracts between the Central 
Government or the State Government and the 
persons holding them in due course. They have, 
therefore, to be printed in English as required 
under Article 343(2) of the Constitution of India. 
Notwithstanding this position, a beginning .has 
been made by printing the headings, amounts and 
interest charges of various securities both in 
English as well as in Hindi.] 

 
t[ ] English 
translation. 

t [FORMS FOR T.A., SALARIES, rrc. 

"•-„ f SHRI G. K. KAPOOR: 0 ■ \ SHRI V. 
M. CHORDIA: 

Will the Minister of FUTAXCE be pleased to 
state: 

(a) the number of forms in use in
all the Ministries and Offices of the
Government of India for travelling
allowance, salaries.; etc. 

(b) the number of such forms which have 
so far been printed both in English and Hindi; 
and 

(c) the reasons for which the remaining 
forms have not so far been printed in both the 
languages and by when they are likely to be 
printed in the bilingual form?] 



1131        Written Answers        [ RAJYA SABHA ] to Questions 1132, 
 

t[THE MINISTER OF FINANCE (SHRI T. 
T. KRISHNAMACHARI): (a) 7, relating to 
personal claims of Government servants 
serving in Departments other than Defence 
Services, Railways and Posts and Telegraphs. 

(b) and (c) The forms have been prescribed 
under the Treasury Rules of the Central 
Government which are being revised. Tne 
printing of bilingual forms in English and! 
Hindi will be taken up immediately after the 
Treasury Rules are revised.] 

t [INDIAN ASSISTANCE TO AFRICAN 
COUNTRIES FOR SETTING UP NEW   

INDUSTRIES 

61. SHRI RAM SAHAI: Will the Minister 
of FINANCE be pleased to state; 

(a) the names of the recently-freed 
countries of Africa and Asia to whom India 
helped in setting up new industries; and 

(b) the details of such industries?] 

 

t[THE MINISTER OF FINANCE (SHRI T. 
T. KRISHNAMACHARI) : (a) and (b) Proposals 
lor investments by Indian parties in industrial 
enterprises abroad are considered on merits as 
and when these are received. The names of 
countries relevant to part (a) of the question 
where such investments have been approved 
in recent years are given below with brief 
particulars of industries : 


